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Code of Conduct for ~ 

1887. S8 I VIRDHI CHANDB 
JAI : Will the Minister of HUAMN RES. 
OURCe DBVELOPMENT be pleased to 
state: 

<a> whether a Code ot Conduct has 
been laid down for the teachers under the 
New Bducaction Policy and if so, tbe details 
thereof; 

(b) whether Union Government have 
issued any instructions to tbe State Govern-
ment for tb compliance of this Code of 
Conduct; and 

(c) if so, the details the eof? 

THE MINISTBR OF STATE IN THE 
DEPARTMBNTS OF EDUCATION AND 
CULTURE IN THE MINISTRY OF HUMAN 
RESOURCE DEVELOPMENT (SHt(IMATI 
KRISHNA SARI) :(a) to (c). The National 
Polley on Education does Dot lay down a 
Code of Conduct for teachers. The recomm-
endations of the National Commission on 
Teachers I & lIre arding formulation of a 
Code of Conduct were, however, kept in vie 
while finalising the National Policy on Bdu-
cation which envisage that Teachers' associa. 
tion. must playa ignificant role in upholding 
professional i tegtity. enhancing ' the dignity 
of tb teacher and in curbing profe sional 
misconduct. N tional level associations of 

teachers, could preparo a code of professional 
ethics and see to ita observance. 

[English] 

ele r Dce of Mining Projects of Andhr 
Pr.desh 

1818. SHaI V. SOBHANADRBE 
W ARA RAO : Will the MJnister of ENVI. 
RONMENT AND FOR.ESTS bo plea ed to 
state: 

<a> the detatls of mining projects of 
Andbra Pradesh pending with the Ministry 
for clearance, 

(b) how long the e projects are pending 
with the Ministry; 

(c) tbe reasons for the delay in cleara-
nce; and 

(d) tbe likely date by which these 
mining projects will be cleared? 

THB MINISTER OF STATE IN THE 
MINISTRY OF ENVIRONMENT AND 
FORESTS (SHRI Z •• ANSARI): (a) to (c). 
A st tement giving details of tho mining 
projects of Andhra Pradesh awaiting environ-
mental or forestry clearance along with 
reasons is given below. 

(d) The projects can be decided only 
when e sential details are furnished by the 
project authorities. 

TATEMENT 

S. No. Nam. 0/ th. Project 

t. Yen atesh Khani No.7 (Recons-
truction) ,Pc ~cct 

2. Manuauru Opencast-Ill Project 
3. a atiya ni No.1 & lA 

incline Proj t 
. 4. Goled NO.1&: 2 Incline Project 
s. avindra Khan! No.8 Incline 

Proj 
6. R mqunda Open t-I Project 
7. Andht B uxlte Projec:t 

• Lim one , loioa Project ' 

Date when 
received 

9.12.1986 

27.S.198S 
5.8.1986 

4.12.1986 
9.12,1986 

3.11.1986 
26.5.1987 

30.6.87 

-I 
f 
I 
J 
I 
I 
I 
I 

Reasons for 
non-clearance 

Revised Environmental 
M ana meat Plan are 
awaited • 



ltARTIKA 2'. 1_ (SAK..4) 

Li t of Pending Propo.all of Mining Rec bed from Andbra P d 
(Con rJatloD) Act, 1980 a on 10.1 .1987 

sr. Name 0/ the District DaU Forest 
No. proposal rlceived area Remarks 

1. Mining of Limestone by Guotur 23.11.82 58 acres -, 
She Swami Sampooran 
Nanjaoeyulu 

2. Mining by SCCL Hyderabad 
(Opencast) 

3. Underground Mioina Khammlm 
by SCCL 

4. MinioJ of Dolomite Kbap!mam 
by MIs Vi hakhapatnam 
Steel Project 

5. Mining of Coal Khammam 
by SCCL 

6. Mining of Limestone Krishn 
by MIs M drls 
Cement Ltd. 

7. Mining of Limestone AdUabad 
by ACe Ltd. 

8. Minin of coal by SCCL War ngal 
9. Minin of L tarite Bast 

Stone by Hyderabad Godavari 
Abrasives 

10. Forest area for Mining Adilab d 
MIs Singareni Collieries Co. Ltd. 

Losses of Shipping Corporation of India 

889. SHRI RAM BAHADUR SINGH: 
Will the Mini ter of SURFACE TRANS-
POR T be pleased to state: 

(a) whether the Shipping CorporatioD 
or India incurred losses durin tho la t two 
years; 

(b) if so, the details tbereof and tbe 
reasons therefor ; and 

(c) tho remedial action proposed to be 
taken in this regard ? 

THE MINISTBR OF STATE OF THB 
MINJSTRY OF SURFACE TRAN POR 
(SHRI RAJESH PILOT): ( No, Sir. 

(b) and (c). Do Dot ri 

I 
J 

8.8.84 3.45 ba, I 
I 

24.1.85 2779.35 ha. I 
I 

21.2.8S 523.7 acres I Detail Soulbt 
I from the project 

I authorities .re 
31. 7.85 16439.33 h • awaited. 

I 
13.8.8S 148.38 ha. I 

I 
I 

24.4.26 9.0 hat I 
I 

6.6.86 30.9~8 hat I 
4.4.86 128.745 bat I 

I , 
20.7.87 2.95 ba, I 

I -
Avail biJity of eart Valve 

1 \ 90. SaRI PRAKASH V. PATIL: WJll 
tbe Minister of HBALTH AND FAMILY 
WELFARE be plea ed to atate : 

() whether hear vllv to Dot a u-
factured 'n India and these arc to be jm,por-
ted and a r ult heart operation in India 
become exorbitantly costly ; 

(b) if 0, what effar arc being m do 
to have them manuf clured D our country : 

(c) whether a Singapore firm ha 
evinced inter t to et up eart vaIv manu .. 
facturinl unit in India; and 

(d) if 9. t e feactio~ 0 
thereof? 




